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CENTRAL ADMINISTRATIVE TRIBUNAL
PRIMCIPAL BEMCH

C.P. No. 49072002 In
0.A. No.Ll&63/2002

New Delhi this the 24dth day of January,2003
HON’BLE SHRI V.K. MAJOTRA, MEMBER (&)
HON’BLE SHRI KULDIF SINGH, MEMEER (J)

Shri Heshiar Singh
/0 Shri Khaazan Singh
D.E. (OCBY, Telephone Exchanges,
Chilgarhi, Dharamshala (HP)

: ~ftpplicant
(By Advocate: Shri anil Singhal, proxy for

shri S.K. Gupta)

Yarsus

1. anil Ygassan
Secretary (Telecom)
Ministry of Communication,
Department of Telecommunication,
Sanchar Bhavan,
20, ashoka Road, New Delhi~110001.

2. Shri Om Prakash,

AOG~TIT(Wig.I1)

Cepartmsnt of Telecommunication,

West Block I

Wing=2, Ground floor,

R.K. Puram, Sector—1,

Mew Delhi-1100584%.

~Respondents

(By advocate: Shri Rajinder Mischal)

QRDER._(Qral)

Hon’ble Shri Kuldip Singh. Member (J)

0A-1663/2002 was disposed of with a direction to
the respondents  fto diszpose of the representation of the
applicant within a periocd of six weeks from the date of
receipt of this order. Respondents haye passed a certain
order disposing of the representation. So  the order

passad in the 04 stands complied with.

z. CP-4%0/2002 is dropped. Notices are discharged.
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